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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART X.

Acts of the Legislative Assembly of Orissa.

LAW, COMMERCE AND LABOUR DEPARTMENTS.

Erratum.
The 30th November 1939.

THE ORISSA HINDU RELIGIOUS ENDOWMENTS ACT, 1939.

(Orissa Act IV of 1939.)

In pa<*e 2, in the marginal note of section 4 of the Orissa Hindu Religious 
Endowments Act, 1939 (Orissa Act IY of 1939), for the words “ Madras Act II 
of 1926 ” read “Madras Act II of 1927 ”.

C. G. NAIR, 
Secretary to Government.
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